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ADDITIONAL REPLY AFFIDAVIT BY RESPONDENT NO. 6
TALEGAON DABHADE MUNICIPAL COUNCIL

MOST RESPECTFULLY SUBMITTED:

1. I, Mr. Vijaykumar Panditrao Sarnaik; in Capacity of Chief Officer of,
Respondent No. 6 i.e. Talegaon Dabhade Municipal Council having its
Office at Talegaon Dabhade, Taluka Maval, District Pune, 410507, I have the
knowledge of the facts and authority to file this affidavit, for and on behalf of

the respondent no. 6, which I hereby do, on solemn affirmation and oath.

I respectfully state and submit that, this Additional Affidavit may kindly
be considered as a part / supplement of the earlier filed Reply Affidavit
of Respondent No. 6 dtd. 09/01/2025; as such the contents and
submissions in this Additional Reply Affidavit may kindly be read along
with the said earlier filed Reply Affidavit dtd. 09/01/2025;

. The Respondent herein respectfully state and submit that, by virtue of its
earlier Reply Affidavit dtd. 09/01/2025 the Respondent herein have made
following submissions and has provided following information to this

Hon’ble Court, details of which are as under....

. The Respondent No. 6 herein state and submit that, the Talegaon

Dabhade Municipal Region requires supply of 18 to 20 MLD
Potable / Clean Drinking Water per Day;

. The Respondent herein further submit that, after lifting raw water

from Indrayani and Pawana Rivers; after treatment and after

incurring raw water lifting losses; altogether supply

approximately 18 to 20 MLD of treated Potable / Clean/ Filtered




Drinking Water o s Population residing in its Municipal
Region;

. The Respondent no. 6 herein further submits that, after said
domestic usc; a volume of 14 to 15 MLD untreated houschold

used water is generated, out of which approximately 2 MLD of

untreated household waste water is treated immediately at
source by 9 No’s of Independent STP’s constructed / installed at
9 Nos. of Residential Schemes !/ Complexes viz. Iconic Coop. Hsg,
Society, Latis Coop. Hsg. Society, Balador Coop. Hsg. Society,
Mantra City 360, Lakshore, Lake Paradise, Mohar Pratima, Shrec
Nagari and Yashwant Nagar Plus; That the details i.e. Photographs
of aforesaid 9 No’s of Independent STP’s installed at above referred
9 Nos. of Residential Housing Societies / Complexes, are already
submitted / annexed along with Reply A ffidavit dtd.09/01/2025 and
are marked as Annexure - R1 in the said Reply Affidavit for kind

perusal and reference of this Hon’ble Court,

The Respondent no. 6 herein state and submit that, the industries

generating and discharging trade effluents, toxic substances are

not situated in the Municipal Region of this Respondent no, 6

Municipal Council and hence therefore chances of generating
and discharging / mixing of Trade Effluents such as any liquid,
gaseous or solid substances produced due to industrial
operations, directly into the untreated household waste water is

negligible;

- That by virtue of this Additional Reply Affidavit, the Respondent no, 6

herein submit that, the Respondent Municipal Council is taking

speedy steps and continuous efforts to develop infrastructure for

scientific treatment of remaining quantity of 12 MLD Untreated

Household Waste Water; And as a part of which the Respondent no,
4




6 Municipal Council has completed about 50% construction works

of 2.45 MLD Sewage Treatment Plant, however due to lack of funds

the said work was stopped, however the Respondent Municipal

Council herein  has  submitted request proposal to the
Commissioner, Municipal Councils Administration Dircctorate,
Mumbai for release of 2" Instalment of Funds for said Scheme; as
such Respondent herein submit that, subject to availability of 2™
instalment of funds, it shall complete the construction and bring

into operation said 2.45 MLD Capacity STP by end of September
2025.

. The Respondent No. 6 herein further state and submit that, the
Respondent Municipal Council has completed Online Tendering of
4 Nos. of Package Sewage Treatment Plants each having 50 KLD
Capacity, and the Respondent Municipal Council had also granted
Work Tender to respective Agency for supply, construction,
installation, (with 1 year Maintenance & Repair) of 4 nos. of
“Package Sewage Treatment Plants 50 KLD Capacity”; and

accordingly as on today the said respective Agency has also duly

constructed 4 nos. of “Package Sewage Treatment Plants 50 KLLD

Capacity” for supply to Respondent Municipal Council and as such

the said 4 nos. of “Package Sewage Treatment Plants” shall be

installed by end of August 2025 at (1) At Nala near to Hotel

Aishwarya, (2) At Old Nala near Morekhala, (3) At New Nala near
Morekhala, & (4) At Nala next to Cremation Ground at
Yashwantnagar; That the photographs of said Ready to Install, 4 nos.
of “Package Sewage Treatment Plants 50 KLD Capacity” are marked
as Annexure — R4 and submitted with this Additional Reply Affidavit

for kind perusal and reference of this Hon’ble Court.
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S. The Respondent herein submit that, to maximise its efforts to treat the
untreated houschold waste water at reasonable cost and in efficient

way; the Respondent Municipal Council, instead of waiting for

Funds for completing its pending STP projects, had / has taken steps

to Treat the said houschold waste water by using economical and

effective biological sewape treatment method viz, Bioremediation:

and as such the Respondent Municipal Council Since Jan 2025 has

setup and “Bioremediation Dosing Plant” at a Bigpest Nala near to

Old Municipal Building and by virtue of said Bioremediation Dosing

Sewage Treatment Setup, the respondent _municipal council is

successfully treating upto 6 MLD sewage water / household waste

water Daily, which is pertinent to be noted; Further the Respondent

herein has also obtained Lab Test Reports of the Treated Water
Samples, from the respective Agency and the said Lab Reports have
shown _that the said Bioremediation Method / Technique treats
Stwage water / household waste water within _the parameters
stipulated by NGT & MPCB; The Respondent herein further submit

that, in addition to above Automatic Bioremediation Dosing Setup,

the Respondent Municipal Council is also carrying out daily

Manual Spraying of Bioremediation Doses at the Nala Locaitions at

Dolasnath Mandir, near Mantra City, near Rajgurav Colony &
near Little Hearts Society; That the Photographs of Automatic = : ——
Bioremediation Dosing / Sewage Treatment Setup installed at Biggest - :

Nala near to OId Municipal Building is marked as Annexure — R1 and .

Photographs of Daily Manual Spraying of Bioremediation Doses are =

marked as Annexure — R2 and Lab Test Reports of Sewage Water / ———
Household Waste Water marked as Annexure — R3 are submitted with - —_—

this Additional Reply Affidavit for kind perusal and reference of this ”
r Hon’ble Court. o o
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6. In this manner the Respondent No. 6 Municipal Council herein as
on today by virtue of its pre-existing 9 Nos. of Sewage Treatment

Plants altogether carry out daily treatment on 2 MLD sewage / -

houschold waste water; and additionally by virtue of above referred

Automatic Bioremediation Dosing Sewage Treatment Setup, the

respondent municipal council is successfully carrying out daily

treatment on around 6 MLD sewage water / household waste water;

As such presently the Respondent Municipal Council in comparison

to its carly status of sewage treatment has enhanced its sewage

treatment capacity from 2 MLD to 8 MLD which is pertinent to be

noted;

7. The Respondent No. 6 Municipal Council herein state and submit that,
it has completed 50% construction work of STP having 2.45 MLD
Capacity and shall commence its operation by end of September
2025; additionally construction of 4 Nos. of Package STP’s of 50
KLD Capacity is duly completed and therefore said 4 Nos. of STP’s
shall be installed and operated by End of August 2025; moreover
the Respondent Municipal Council by End of June 2025 shall
complete installation of “Automatic Bioremediation Dosing Plants”
at all the above referred major “Nalla’s” passing through the
Jurisdiction of Respondent Municipal Council which shall carry out
treatment on around 2 MLD of sewage / household waste water; as

such the Respondent no. 6 municipal council is under progress to

setup an additional Sewage Treatment Mechanism upto 5§ MLD

Capacity in addition to its pre-existing 8 MLD capacity of Sewage

Treatment; As such upon completion of above referred pending

infrastructure of Sewage Treatment Plants the Respondent no. 6

Municipal Council shall have the absolute capacity to treat

household waste water / sewage upto volume of 13 MLD;

As such upon installation of said “Automatic Bioremediation

Dosing Plants” on all the above referred “Nallas”, the Respondent



Municipal Council shall achieve around 98% sewage treatment and
therefore clean / treated water shall be discharge into the Indrayani
River through every “Nalla” passing through the Jurisdiction of this

Respondent Municipal Council.
AND for this Act of Kindness, as duty bound shall ever pray;

. The Respondent no. 6 herein states that the annexures to the Affidavit

in Reply are true copies of the Original.

[ state that the contents of Paragraph nos. 1 to 2(1 to 4) & 3 to 8 of
this Additional Reply Affidavit above are based on facts true to my
knowledge, and the submissions made therein are based on available
information at the Office of Respondent Municipal Council, which I

believe to be true and correct.

Solemnly affirmed at Talegaon Dabhade, Pune

Date: 11/06/2025
,\'\‘ :-\\-_ ( )
W
L S
ohE a

Vl]aykumar P Sarnaik

DEPONENT (Respondent No 6)




AFFIDAVIT AND VERIFICATION

1, Mr. Vijaykumar Panditrao Sarnaik; in Capacity of Chief Officer of,
Respondent No. 6 i.c. Talegaon Dabhade Municipal Council having its
Office at Talegaon Dabhade, Taluka Maval, District Pune, 410507; hereby

state that, T have submitted this Additional Reply Affidavit on Solemn
Affirmation and Qath.

I have verified the facts and the same are true to my personal know. | have

not supressed any material fact known to me and relevant to this matter.

Place: Talegaon Dabhade, Pqnw—-u\\-\

Date: 11/06/2025 &, "% S \S
; 2 e
' * Vijaykumar P. Sarnaik

: —

DEPONENT (Respondent No. 6)
Identified By & before me....

Advocate i )\f/

(Adv. Krishna Sunil Shahane) ébo D
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ANNEXURE -R 1 .
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) Y Polytest Laboratories Ltd, 191.20-66763918/ 19 ¢
u\ 88 22 Sonace Ind. (state, polytest®polytestiabs.net Polytest

Flangut Mine 412 118, india www palytestiaboratories com

TEST REPORT vo.  12930-24

Page 1 0f 1
SAMPLE DATA ULR 1714250000018 )¢

Sample
“ Water Sample - Talegaon Nala
Sapien Culture India LLP

Rajchay Bunglow, $. No. 1/5, Plot No. 3 & 4, Yogiraj Park
Soc, Karvenagar, Pune 411082

Custeme
sampling type Grab

Collected on  06-Mar-25 at 14:00 hrs

Received atlabon 07-Mar-25 at 11:48 hrs

Testing completedon  13-Mar-25
onta [
~OntANer 1 no(s) 1 L Plastic Bottle, 1000 ml sample e ed oy 13- Mar28

TEST DATA
Test
cob

Unit Result Test Method

mg/l APHA 24th Edition, 5220 8

TERELHAIC mg/l Ny 62 153025 (Part 44)
i - 7.42  APHA 24th Edition, 4500-H+ B

Total Suspended Solids me/l 80  APHA 24th Edition, 2540 D

Odour (Qualitative) R Disagreeable 1530z (Parts)

END OF NABL TEST DATA

REMARKS

The above analysis results pertain only to 'as received' sample and without prejudice to its source or process.
The contents of this Test Report shall not be reproduced in part or in full in such a way that it will distort the findings.
The sampling is not done by Polytest Laboratories.

The uncertzinty value of test results is available upon request for the tests covered under our current scope of NABL accreditation.

END OF NABL TEST REPORT

SAMPLE REPORT' BIOREMEDIATION

— e —

Reviewed and Authorized by

S Mol

ﬂﬁg‘gﬁﬂw hy_#u AJAY
Dato: 13002025 &lbo 43 Pa
,0"‘:"“ NS
/e Ly

CONFIDENTIAL Verd.2/22-5ep-24 / pL s 3095

) A ¢ ] Tt en reliability matters
| MoEFCC | 15 702 194 ers the mpst) -
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ANNEXURE -R3

Polytest Laboratories Ltd, 1912066763918 / 19 (
@55 22 Sonace Ind, Estate, polytest@polytestlabs.net pOlytESt

Pirangut, Pune 412 115, India www polytestlaboratories com

TEST REPORT no. 12930-24

Page 10f 1

SAMPLE DATA

NTRE \Water Sample - Talegaon Nala
Lustemer gapien Culture India LLP sampling type Grab
Rajchay Bunglow, S. No. 1/5, Plot No. 3 & 4, Yogiraj Park Collectedon  06-Mar-25 at 14:00 hrs
Soc, Karvenagar, Pune 411052 Received at labon 07-Mar-25 at 11:48 hrs
Testing completed on  13-Mar-25

Container 1 nals) 1L Plastic Bottke, 1000 mi sample Test report issued on  13-Mar-25

TEST DATA -
Test Unit

6 Total Nitrogen (as N) mg/l
7 Phosphorus (as P) me/l

Result Test Method
31,41 APHA 24th €dilion, 4500-N A

2.92  APHA 24th Edition, 4500-P D

END OF TOTAL TEST DATA

REMARKS

*  The above analysis results pertain only to 'as received' sample and without prejudice to its source or process.

* The contents of this Test Report shall not be reproduced in part or in full in such a way that it will distort the findings.
* The sampling is not done by Polytest Laboratories.

END OF TEST REPORT

SAMPLE REPORT BEFORE

i G T

Reviewed and Authorized by

Sypane hot Vi

Oigutally snjeed D|ﬁ'lr\ AJAY
KAPADNE
Dale 12012024 4830 43 Py

CONFIDENTIAL Ver 4.2/ 22-Sep 24 / PLQF 3095

H
O When celiability matters the MWA.




Polytest Laboratories Ltd,
22 Sonace Ind. Fstate,
Pirangut, Pune 412 115, India

(s

SAMPLE DATA

Sample

Customer

Container

Water Sample - Talegaon Nala
Saplen Culture India LLP

Rajchay Bunglow, S. No. 1/5, Plot No. 3 & 4, Yogiraj Park
So¢, Karvenagar, Pune 411052

2 nols) 1 L Plastic Bottle, 980 mi sample

TEST DATA

Test Unit
coD mg/!

BOD3 at 27°C mg/|
Dissolved Oxygen mg/!

Odour (Qualitative) .

END OF NABL TEST DATA

REMARKS

«

+91 20-66/63918 /19 Sl )
polytest@polytesilabs net F Olytest

www polytestlaboratories com

17259-25

Page 10f 1
ULR : TC/19425000007 J60F

TEST REPORT No.

Sampling type Grab
Collectedon 07-Apr-25 at 17:00 hrs
e
Received at labon  08-Apr-25 at 11:39 hrs
Testing completed on  14-Apr-25

Test report Issued on  14-Apr-25

Result Test Method

73 APHA 24th Edilion, 5220 B
19.8 153025 (Part 44)
5.64 APHA24th Editlon, 4500-0C

Disagreeable 153025 (Part3)

The above analysis results pertain only to ‘as received' sample and without prejudice to its source or process.

The contents of this Test Report shall not be reproduced in part or in full in such a way that it will distort the findings.

The sampling is not done by Polytest Laboratories.

The uncertainty value of test results is available upon request for the tests covered under our current scope of NABL accreditation.

END OF NABLTEST REPORT

—_—

REPORT

AFTE

S

2. BIQREMEDIATI

T it

o N

Sy,

Reviewed and Authorized by

S yiatre Mol Ve

n.;.n.m{ s Dy SMITA Asay
KAPADNE
Dale 1404 2025 4400 04 '\

CONTIDENTIAL Verd 2/ 22 Nep 20/ PLQO




ANNEXURE — R 3,

|
L4

3 Polytest Laboratories (14 | 19120 66763918/ 19
J 55 22 Sonaee Ing Fetate

polytest@polytestiabs net POL‘/U‘-’St
Pirangut, Pune 412 114 ndia www polytestiaboratories com

TESTREPORT no.  17259-25

Page 1 of 1
SAMPLE DAYA

Sample

Water Sample - Talegaon Nala
Sapien Culture India (L
Rajchay

Lustome:

Sampling type Grab
Collected on 07-Apr-25 at 17:00 hrs
Received at labon 08-Apr-25 at 11:39 hrs
Testing completed on  14-Apr-25

Bunglow, S.No. 1/5, Plot No. 3 & 4, Yogiraj Park
So¢, Karvenagar, Pune 411052

Containe 2 nols) 11 Plastic Bottle 980 ml sample

Test report lssued on  14-Apr-25

TEST DATA

Yest Unit Result  Test Method

APHA 241h Edition, 4500 N A
Total Nitrogen (as N) me/l —
& Phosphorus (as P)

APHA 2dch Edition, 4500-P D
mg/l 3.14
END OF TOTAL TEST DATA

REMARKS

The above analysis results pertain only to ‘as received' sample and without prejudice to its source or process.

The contents of this Test Report shall not be reproduced in part or in full in such a way that it will distort the findings.
The sampling is not done by Polytest Laboratories.

END OF TEST REPORT

SAMPLE REPORY AFTER BIOREMED ATIoN

Reviewed and Authorized by

Sgnature Nol Vi

Dilaly i mbu_y)m.u.w
WAHNE
Dale 1410472025 b9 04 P

CONFIDENTIAL Verd 2 /22 Sep 24/ PLQF 3095
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